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t[THH MINI: II R OF STATE IN THE 

MINISTRY Ol HOME AFFAIRS AND IN 
THE DEFARTMENT OF PERSONNEL 
(SHRI RAM NIWAS MIRDHA) : (4to (c) 
No incidents of communal nature took place 
from December, 197 I to 20th March, 1971 
or during the corresponding period of the 
previous year it Andhra Pradesh, Jamnui and 
Kashmir, I agaland, Punjab, Haryana, 
Manipur, Tripu a, Laccadive, Minicoy and 
Amindivi Islani s, NEFA and Chandigarh. 
Information fram the remaining State 
Governments/Urion Territory Administra-
tions is   awaited.] 

A.R.C. R PORT ON PERSONNEL 
ADMINISTRATION 

194. SHRI R. P. KHATTAN: Will the 
PRIME MINIS! IER be pleased to state: 

(a) whether < ovcrnment have taken a 
final decision oi the report of the A.R.C. on 
Personnel Ai ministration; and 

(b) if so, the details thereof "J 

THE MINISTER OF STATE IN THE 
MINISTRY OI HOME AFFAIRS AND 
IN THE DEPARTMENT OF PER. 
SONNEL (SHRI RAM NIWAS 
MIRDHA): (aI and (b) The Report 
of     the dministvative       Reforms 
Commission on Personnel Administration 
is    Still     undt examination   of   the 
Government an 1 no final decision has been 
taken on my recommendation so far. 

JIAS DAM 

195. SARDA . GURCHARAN SINGH 
TOHRA: Will t ie Minister of IRRIGA 
TION AND POWER be pbased to state: 

(a) whether the construction of Bias Dam 
has been considerably delayed due to 
shortage of funds; and 

(b) if so, the steps Government propose to 
take for its early completion? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (PROF. SIDDHESHWAR PRA-
SAD): (a) No, Sir. 

(b) Does not arise. 

HALALI DAM IN MADHYA PRADESH 

196. SHRI   RAM  SAHAI:   Will     the 
Minister of IRRIGATION AND POWER 
be pleased to state the time by when the 
construction work of the Halali Dam to be 
constructed under the Betwa Valley Scheme 
in Madhya Pradesh is expected to begin?] 

 

tfTHE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (PROF. SIDDHESHWAR 
PRASAD) : The project proposals earlier 
contemplated are under revision and detailed 
investigation by the Government of Madhya 
Pradesh. The revised project report has not 
so far been received from the State 
Government.] 

†[   ]  English   translation. 

 


